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The GOWmmeftt do nbt COIlsidcr it 
� to convert NOMC . into � 
body. 

Major F1re Acddetda In DeIId 

1630. SHRI J. S. PATlL : Wit I the 
Ministc( of HPtdE AFFAIM. be pleased 
to state :' , . 

(a) ihe major fire accidents which 
� in Delhi durin&. t�. period 
1 July. 1982 to 30 June, 1 983; . . . . . .  . 

(b) whether in each case the cause of 

fire �Id be cst�bIWlcd� 

'(C) whe ther in view of growing inci
dentS of this type, Government propose 
to review the �trength and other facil it ies 
available to tbe men copged in the fire 
fishtina wort ; aDd 

(d) if so, the details thereof ? 

THE MINISTER OF STATE I N THE 
MINISTRY OF HOME AFFAIRS 
(SHRI NlHAR RANJAN LASKA R):  (a) 
There were three major fire accidents in 
Delhi durins the period from I J uly, 1 982 
to 30th June , 1 983.  One fire accident 
took place on the 19th September, 1 982 
in the area of Oargha Faizh Hasan near 
Andha Mahavidalaya, Panchkuin1 R oad ,  
New Delhi . The socond fire accident 
took place on I S .S .83 in L. P. Gas Plant 
of Indian Oil Corporation at Shakurbasti 
and the third one took place in Gopala 
Towers, Rajendra Place on 6 .6.83 .  

(b) Ye s, Sir. 

(c) aDd (d) The DeIIH Fire Service � 
at prescot functiOninl u nder the , .CC?'It.!,ol. 
of the MuOidpa} . CorpOration 0' Delhi. , 
It is proPosecl to take over ihe Dellli Fire 

Service from the MCO IUld �i it under 
the a,mtrol 01 die DeI1ri AdmIDlliratipn " wi�h • �. to. ro-orp�iiin, �d Ii��;. ,  linlDl tl ' illtO a modem, wen eqUipPed, 
fully trained and eflicient fire service. 
The proposal .�1 at ,  p'res�t . JfP,dcl' . .  �qDli..:. : .  
�,�� '!iic,�t�" q�'�H . .  ' r '  

, ' 
• •  1 1  ' .  ' (J 

SIepI to Qeck Brala DraJa 

1 631 . SHRI ABDUL RASHID KA. 

BUll : Will  the PRIME MINISTER � 
pleased to state : 

<a> the action heina envisaacd to stop 
the brain drain from the country to the 
developccl nations ; and 

(b) measures afoot to absorb the wil l 
ing tedmocrats tlnd scientiatl wil l  ina to 
serve the country ? 

THE MINISTER OF STATE IN TH E 

DE PARTMENTS OF SCIENCE & 

TECHNOLOGY. ATOMIC ENERGY, 
SPACE, ELECTRONICS A ND OCEAN 
DEVELOPMENT (SHRI SHIVRAJ v. 
PATIL) : (8) and (b) Measures taken 
to senerate increased opportunit ies for 
scientists and tCl:hnologists to work i n  
India include-substant ial increase in out
lay under t he plan for scicnl:c and techno. 
logy, intensificat ion of rescarch in h igh 
priority arCdS, schemes to encourage 
young s': icn t ists . incentives to promote in
house R&D in industry, promot ion of 
and support to ind igenous technology, 
promotion of gainful self-employment, 
funding of research project s in academic 
and resc&rl:h inst i tu t ions by the University 
Grants Commission and various other 
government departments and agencies, 
grlUll of fel lowships and as�ociateships, 
temporary placement of scient ists under 
the . Scheme of Scientists Pool , tempo
rary assignment given to Scient ists settled 
abroad under the Scheme "Transfer of 
Know-how throuab· Expatriale Nat ionals 
(TOKEN)", creation of supernumerary 
posts iD lorne of the depactments and 
laboratoricll, opportunities for Indian 

scientl lll lettlcd abf� to work in India 
under bilateral .,rOc_nts of co-operation 
in Scieace and TeCboQli:Je',and collection 
of information , aboW . Iridian scienti.,. 
workinl abr<>ad Wftb • 'view to makin, UIO 
of their expertise whenever needed. 

� . ., GnMa .. AId by BopI ' 
TrIbIII! WeIIln .......... 1 1 111' 

1632. SHlll . SOMJJBHAl ' DAM0R : "  
Will .the MioiMer � HeMJ!.1\BPAItt.B ." 
plcu.c4 � I&afe "1 : , I ' 




